n Writtea Answers

EPUTY MINISTER IN
T m%:sm OF EXTERNAL
AFFAIRS (SHRI BIMIWPAL DAB):
(a) Gowernment are aware of gane
imataboes where difficelties  were
1aced ' by Indisn citizns employed
abréad on direct contract buals.

(1) The ceser were referred to the
.miau authorities for investi-
‘ -

() Government have already de-
aided to regulate the recruitment
sulled, semi-skilled and unskilled

couptries.  Certain
procedures and meausres have bean
decided on and the Ministry of
Labour shall be the focal point for
this purpose

AM«WMM
' Rules

*136. DR RANEN SEN. Will the
Minster of HEALTH AND FAMILY
PLANNING bLe pleased to state;

(a) whether the Government have
decided to amend the Drugs and Cos-
metics Rules, 1945 to regulate the
quantity of vitamns in the formula-
tions sold in the market; and

(b) it so, the main features thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY PLANNING (CHOUDH-
URY RAM SEWAK): (a) and (b).
Yes, Sir Az required in the Drugs
and Cosmetics Act, 1940, a draft of
the amendments to the Drugs and
Coqrrtetics Rules, 1845 was published
in the Gazette of India on the 10th
January, 1878 calling for public com-
ments within a period of 90 days
from the dete of publication. Com-
mgnts lave been received and are
under examination.
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Caloatta Pest’y Oarge  Handling
Equipment :

*157. BHRI H N, MUKERJEE:
Wil the Minister of SHIPPING AND
TRANSPORT be pleasag to state:

{a) whether he met tha members of
the East Indiy Shippers’ Assaciation
recently and discussed their prob-
lems; .
(b) if so, whether during the dis~

cussion it was pointedq out that subs-
tantial capital investment should be

made for moderni Calcutty Port's
tenen!d cargo :::ﬁu equifpment;
b ’

(¢) reaction of Government there-
te?

THE MINISTER OF SHIPPING
AND TRANSPORT (DR. G. S DHIL-
LON): (a) Yes, Sir.

(b) It was suggested that adequate
investment would be necessary for
replacing the existing obsolete cargo
handling equipment.

(¢) An outlsy of Rs 12189 lakhs
has been suggested n the Fifth Plan
for mobile equipment including
heavy lift cranes for general cargo.

ILO Comference on Employment at
Geneva

*138. SHR! D. D. DESAIL: Will the
Minister of LABOUR be pleased to
state:

(a) whether bhe attended g recent
conference on employment  organised
by the JLO at Geneyy ; u

(b) it so, the stand he took st the
conference for creating full employ-
ment in third world coudtries; and

{c) the impact of the conferente on
Indian econemic policy?

THE MINISTER OF, LABOUR
(SHRI RAGHUNATHA REDDY):
(a) Yes, Sir.
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